IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
SPECIAL BENCH (COURT -1II)

Item No. 203
IB-20/ND/2024
IA-41/ND/2025, IA-3187/ND/2025

IN THE MATTER OF:
(Under Section: 9 of IBC, 2016)

Kanodia Technoplast Ltd. Applicant/
Operational Creditor

Versus
KY Tobacco Works Pvt. Ltd. Respondent/

Corporate Debtor

AND IN THE MATTER OF IA-41/ND/2025:
(Under Section: 30 (6) R/W Section 31 OF IBC, 2016)

Varun Vashisht

Resolution Professional

For K.Y. Tobacco Works P. Limited

R-8, South Extension,

Part Ii, New Delhi — 110049 ... Applicant

AND IN THE MATTER OF IA-3187/ND/2025:
(Under Section: 25(2)(e) of the IBC, 2016)

Varun Vashisht

Resolution Professional

For K.Y. Tobacco Works P. Limited

Having Its Office At:

R-8, South Extension,

Part Ii, New Delhi — 110049 ... Applicant

Order delivered on 15.07.2026

CORAM:

SHRI ASHOK KUMAR BHARDWAJ, HON’BLE MEMBER (J)
SHRI BANWARI LAL MEENA, HON’BLE MEMBER (T)
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